FORMB
PUBLICANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FORTHEATTENTIONOF THE STAKEHOLDERSOF
IBD UNIVERSAL PRIVATE LIMITED

S.No. | PARTICULARS DETAILS
Name of Corporate Debtor IBD UNIVERSAL PRIVATE LIMITED
Date of incorporation of Corporate | 15.07.1999
Debtor :

Authority under which corporate | ROC-GWALIOR
debtor is incorporated /registered
Corporate Identity No. / Limited | U45201MP1999PTC013634
Liability Identification No. of
Corporate Debtor

Address of the registered office and | Regd. Office: Kings Park, Near World Way School
principal office (if any) of corporate | Bawadiya Kalan Bhopal MP-462001

.debtor New Regd. Office: TF -03, Block No-03,Plot No-7

Mahendra Business Square, BawadiyaKalan Bhopal
MP-462039

Date of closure of Insolvency | 22.05.2024
Resolution Process

Liquidation commencement date of | 22.05.2024 (Order Received on 20.06.2024)
Corporate Debtor

Name and registration number of the | Rajeev Khurana
insolvency professionalacting  as Registration No, : IBBI/IPA-001/IP-P-02760/2022-

liquidator 2023/14230
Address and E-mai] of theliquidator, | Address: 26/63, West Patel Nagar, Central Delhj -
as registered with the Board 110008

Email Id:rk.rajeevkhurana@outlook.com
Address and e-maij] to be used for Address:279, Gali No. I,Chanderlok, Shahdara
correspondence with the liquidator Delhi-110093

Email Id:ibduniversal? |@gmail.com
Last date for submission of claims —] 20.07.2024

ThestakeholdersofIBD UNIVERSAL PRIVATE LIMITEDare herebycalledupontosubmit their
i i » to theliquidatorattheaddress mentioned against ItemNo.1(

be deemed to be submitted under section 38.
: Rajeev Khuran

Liquidator ofIBD UNIVERSAL PRIVATE LIMITED

IBBI/IPA-001/IP-P-02760/2022-2023/1 4230
Date: 24.06.2024

Place: New Delhi



